
SL. No.
Name of 

Commercial 
Court

Cases No.
 Date of 

Institution
Date of disposal

Number of 
days between 

the date of 
institution and 

disposal

Where case management of 
hearing done or  not 

(yes/no)

Number of 
adjournments 

granted

Number of days 
between the 
final hearing 
and judgment

1
Commercial 

Court, Alipore

2
Commercial 

Court, Asansol
Title Suit/5/2022 22-06-2022

04-09-2023
(Uncontested)

439 days NO 2 0 day

3
Commercial 

Court, Asansol
Misc Case/1/2023 12-05-2023

19-09-2023
(Contested)

130 days NO 2 17 days

4
Commercial 

Court, Rajarhat
Money Suit/16/2022 27-04-2022 01-09-2023 492 Days No 1 18 Days

5
Commercial 

Court, Rajarhat
Money Suit/18/2022 18-05-2022 06-09-2023 476 Days No 2 140 Days

6
Commercial 

Court, Rajarhat
Money Suit/5/2022 15-02-2022 14-09-2023 576 Days No Nil 107 Days

7
Commercial 

Court, Rajarhat
Money Suit/45/2022 24-11-2022 18-09-2023 298 Days No 3 1 Day

8
Commercial 

Court, Rajarhat
Misc Case/78/2022 31-10-2022 19-09-2023 323 Days No 4 1 Day

Table – Maximum three adjournment rule and number of days between the final hearing and Judgment for the 
month of September, 2023

           Nil                                                                                                                                                                                                                       * 
Reason(s)  may also be given if more than three adjournments have been given in a commercial dispute.



9
Commercial 

Court, Rajarhat
Misc Case/85/2022 23-12-2022 21-09-2023 272 Days No Nil 1 Day

10
Commercial 

Court, Rajarhat
Misc Case/86/2022 23-12-2022 21-09-2023 272 Days No Nil 1 Day

11
Commercial 

Court, Rajarhat
Misc Case/24/2019 30-10-2019 22-09-2023 1423 Days No Nil 32 Days

12
Commercial 

Court, Rajarhat
Misc Ex/5/2020 15-10-2020 22-09-2023 1072 Days No 3 666 Days

13
Commercial 

Court, Siliguri
Nil


